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....... AppIIea ___ for Import of Capital 
G .... 

5476. SHRI N. K. SANGHI: Will the 
Minister of FOREIGN TRADE be pleased to 
atate : 

(a) the number of applications for the im· 
port of capital goods pending disposal a, 1)11 the 
Slst May, 1971, out of th""" lubmitted before 
March 1969 ; and 

(b) the main reasons for the delay in dispo-
sal of thne applications? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE CSHRI 
A. C. GEORGE): (a) and (b). The required 
information is being collected and will b.- laid 
on the Table of the Houlle in due coune. 
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Supply of model. prepared .." T_I&lermJat • 
to V.LS.R., V.s.A. rnllCeo CaDada 

... Eac .... 

5478. SHRI HARI SINGH: Will the 
Minister of FOREIGN TRADE be pleued to 
state: 

(a) whether Russia, America, Franre, 
Canada and England have asked for the lupply 
of thousands of models and articles prepared 
by taxidamy experts; and 

(b) if so, the steps taken by Government to 
supply thOlle required artides and models ? 

THE DEPUTY MINISTER IN THE 
MINISTRY m' F'OREIGN TRADE (SHRI 
A. C. GEORGE) (a) No, Sir. 

(b) Does not arise. 

Perm.l .. I_ to L. D. c... to Appear Ie 
LD. Grade &m'''''_ of V.P.S.C. 

5479. SHRI C. P. SHAILANI: Will the 
PRIME MINISTER be pleaoed to state: 

<a) whether temporary, quasi.permanent 
and permanent L. D. Cs. of the Government of 
India are allowed to appear in the L. D. Grade 
Examination of the U. P. S. C. up to the age 
of 35 and if so, the reasons thrrefor; 

(b) whether some of L. D. C.s would have 
served the Government for 10-15 years before 
sdrrtion; 

(c) if so, whether their pay, seniority for 
accommodation and other bendits of their long 
service are protect~d; 

(d) whether such L. D. C,. if ..,Iected by 
the U.P.S.C., retain their seniority for further 
promotions also; and 

(e) if not, why other benefits are given to 
them and the reasons for allowing them to 
take U. P. S. C. examination up to the age of 
35 years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) (a) to 
(e) . The S<cond Pay Commission, while 
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considering the prwnotion Pl'Olpects of L. 
D. C.s 'working in subordinate ollices of 
the Central Government had inJn alia ~com-

, mended that thq may be permitted to compete 
for appointment to L. D. Grade in the Secre-
tariat by allowing them lui table age relaxation. 
The Goverrunmt accepted the recommenda-
tion and L. D. c.. working in lubordioate 
ofIiccs who have rende~ at least 3 years 
,ervice have bccn allowed age relaxation up to 
35 years for appearing at the Clerks, Grade 
Examinations conducted by the Union Public 
Service Commission/Secretariat Training 
School for recruitment to L. D. Grade in the 
Secretariat from I %2 onward •. 

Since throe Lower Divi.ion Clerks can 
compete up to the age of 35 yea", it i. po~.ible 
that some of them might have rendered 10-15 
years of service. They do not suffer any finan-
cial losl because the last pay drawn by them 
in the subordinate offi~s is protected provided 
there is no break in their service. They are 
aho entitled to Government accommodation 
on the basis of their dates of continuous 
employment under the Central Government. 

They are, however, not entitled to count 
former service in subordinate offices towards 
seniority in L. D. Grade in the Secretariat. 
Their seniority is determined by the order of 
merit in wbi::h they are selected, persona ap-
pointed on the results of aD earlier examination 
being senior to those appointed on the results 
of a subsequent examination. 

Market for R.bberi... CoIr noor-
mat for A.tomoblle. 

5480. SHRI C.JANARDHANAN: Will the 
, Minister of FOREIGN TRADE he pleased to 
state wheth~r Government have considered the 
possibility of developing a world market for 
rubberised coil' floor-mat for automobiles 
under regular contract with car manufacturers 
of foreign countries? 

THE DEPUTY MINISTER IN THE 
l\.fiNISTRY OF FOREIGN TRADE (SHRI 
A. C~GEORGE) : The majorillutomobile manu-
facturers have been contacted in thi, context, 
but they arc not interested in a direct conlract 
for the supply of coil' car mate.. The Govern-
ment are, however, considering the possibility 
of developing a mark~t for this commodity in 
West Europe. 

p~ fII ............ k8 elf .. 
,- Prodaotl_ fII Aato -me. ... 

T.bes 

5461. SHRI C. JANARDHA.IIlAN: Will 
the Mini,ter of FOREIGN TRADE be pl"ased 
to state: 

(al whether in the last five years the produc-
tion of I'ubber has registered an increase; and 

(b) bow hal the increased production, if 
any, affected (i) the production of auto tyres 
and tubes (ii) import ofraw rubber and (iii), 
prices of raw rubber? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Yes, Sir. 

(b) The increased production of rubber 
has led to (i) an increa ... in the production of 
auto lyres and tubes, ,ii) discontinuance of 
the import ofraw rubber since 1970-71, and 
(iii) price of raw rubber was fixed in Septem-
ber 1970 at Rs. 520/.. R.M.A. Grade I per 
quintal nearellt district Headquarters with 
suitable variation. for other grades on the basis 
of recommendation of the Tariff CommissIon. 

5482. SHRI K. C. PANDEY: 
SARI HUKAM CHAND KACH-

\VAl: 
SHRJ JAGANNATHRAO JOSHI: 

Will the Minister of HOME AFFAIRS be 
pleased to .tate : 

Ca) the number of Pakistani spies arre.ted 
in the States of Jammu and Kashmir, Uttar 
Pradesh, West Bengal, Punjab and Gujarat 
during the last four months; 

(b) the nature of documents and material 
seized; and 

(c) the steps taken to check the spying acti-
vities in Jammu and Kashmir area? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 1" 




